
BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE, CHENNAI 

ORIGINAL APPLICATION NO. 208 of 2021 (SZ) 

IN THE MATTER OF: 

Srikanth Madhyastha 

…APPLICANT 

VERSUS 

The District Collector Udupi District, Karnataka and Ors 

…RESPONDENTS 

MEMO FILED ON BEHALF OF THE 3RD AND 4TH RESPONDENTS 

It is most humbly submitted that: 

1. The question of how Consent to Operate was issued to the 11th and 12th Respondent 

Industries is under consideration before this Hon’ble Tribunal. It is most humbly 

submitted that the 11th and 12th Respondent Industries, whilst applying for the Consent 

Order on 29.11.2004 by submitting the following documents: 

i. Form-XIII,  

ii. Sale Deed dated 14.012.1999 between the M/s India crafts, Hungarkatta 

and B. Keshav Kundar for the Sy.No. of 72/4, 72/3, 72/22B, 72/21B and 

71/6. 

iii. CA certificate dated 26.11.2004  

iv. License for industries and traders  issued by 5th Airody village panchayat 

dated 10.06.2004.  

v. Certification letter issued by the 5th Airody village panchayat office 

dated 24.11.2004.  

vi. Certified copy of the building tax register 1989-90 issued on 26.10.2004 

for the door No: 1-41by Secretary 5th Airody village panchayat . 

vii. Certified copy of survey sketch of Sy.No-71-6, 72-3 and 72-21B issued 

by village Accountant of Airody-Balekudru.  

viii. RTC copy of 72/4, 72/3, 72/22B, 72/21B and 71/6. 

Furthermore, in the letter issued by the 5th Airody Village Panchayat office dated 24.11.2004, 

it was certified that the fish cutting industry is located at Sy.No.71-6, 72-3 and 72-21B/Door 

No. 1-41 since 1989. Factory Authorities also submitted the certified copy of the building tax 

register 1989-90 issued on 26.10.2004 for the Door No: 1-41 



2. It is most humbly submitted that from the above documents it was seen that the industry 

had been operation much before CRZ Notification in 1991. The first CFO was issued, 

No. 170/KSPCB/EO(MNG)/UDP/AEO-1/SR/2004-05/4398 dated 09.12.2004 to M/s 

Yashaswini Fisheries, Sy.No.71-6, 72-3 and 72-1B (Door No. 1-41 ), Balekudru 

Village, Udupi Taluk & District which was valid till 30.06.2005.  Accordingly further 

renewal was issued. 

3. It is submitted that the following documents indicating the status of the 11th and 12th 

Respondent industries have been annexed herewith: 

(1) Status Report of Unit I – Inspected on 16.08.2022 (Not operating since 

30.05.2022 after Interim Order of this Hon’ble Tribunal) 

(2) Status Report of Unit II – Inspected on 16.08.2022 

(3) Combined Consent Order issued to the 11th and 12th Respondents dated 

13.08.2019 

(4) Corrigendum to the above Consent Order dated 12.08.2021 

It is most humbly prayed that this Hon’ble Tribunal may be pleased to record the above 

mentioned facts and pass such order or orders as this Hon’ble Court may deem fit and 

proper in the interest of justice. 

Dated at Chennai on this the 21st day of August, 2022 

Counsel for 3rd and 4th Respondent 



nspecti0n Report of Dr. Amritha A.S, As1stant Environmental Ufticer, 
RegionalOffice, KSPCB, Udupi. 

Name of the industry M/s. Yashaswini Fisheries (Unit I). 
Balekudru Village, 

Hangarkatte, 
Udupi Taluk & District. 

Category & classification of | Small-Orange 

industry 

Date of inspection 16.08.2022 

Persons contacted & Sri B. Keshava Kundar - Proprietor's Husband 

discussions held 
CFO under Water Act is valid for the period upto 

30.09.2022 
Consent status 

Activity 
Reference 

Fish cutting of capacity 750TPM 
NGT court Order dated 01.08.2022 regarding the O.A No. 

208/2021 and final hearing dated 23.08.2022. 

Preamble: M/s Yashaswini Fisheries (Unit ), is located at Balekudru Village, Hangarkatte, Udupi 

Taluk & District. They have obtained the CFO from the Board , 
No: W-314247 dated 13.08.2019 

for the fish cutting activity of capacity 750TPM which is valid for the period upto 30.09.2022. 

The industry authority 
corrigendum No: 

PCB/SEO-MNG/SO-

obtained the 

UDP/Corrigendum/2021-22/71 dated 12/08/2021 to the Consent for Operation order No: W-

314247 dated 13.08.2019 to treat the overflow of setting tanks of fish cutting unit M/s Yashaswini 

Fisheries Unit, Balekudru Village, Hangarkatte, Udupi Taluk & District in the new ETP of M/s 

Yashaswini Fisheries Unit-II. 

Manufacturing activity: The details of the manufacturing activity consisting of procurement of 

raw materials (fish), cutting and packing. 

Water Pollution Control Management: The source of water to the unit is through open well. The 

details of water consumption, generation of effluent, mode of treatment and disposal are as follows 

(in KLD): 
Generation 

Mode of treatment and disposal 
Requirement Consum 

of water 
tion of | of effluent 

water 
2.0 Sewage generated from the industry is treated in 

septic tank followed by soak pit. 
Overflow of setting tanks is treated in the ETP of 

M/s Yashaswini Fisheries Unit-II of capacity 

30KLD. 

1.8 
Domestic 

purposes 

Manufacturing 
5 

process 

Air Pollution Control Management: 
Ihere are no air pollution sources in the industry. 

Observations: 

The industry is not in operation. 

The industry authorities informed that, it is not in operation since 30.05.2022 because of 

NGT directions. 

The industry 
authorities have provided the settling tank for the treatment of the trade 

effluent and trade effluent is not observed in the settling tanks. 

Amiha 

Assistant Environmental Officer 

KSPCB, Udupi. 


























